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POSSESSION NOTICE (For Immovable Property)

Description of the Immovable Property

APPENDIX-1V|See Rule-8(1)

Whereas, The undersigned baing the authoneed officer of the BANK OF BARDDA
under the Secuntisation and Reconstruction of Financial Assets and Enforcerment of
Security Interest Act, 2002 (54 of 2002} and n exercise of powers canfered under
Section 13{12) read with rube 3 of the Securty Interest (Enforcement) Rules, 2002
issued o demand notice dated 0171272021 calling upon the borrower Mr. Jayesh
Nathubhai Patel & Mrs. Bhanubem Mathubhai Patel & its Guaramtor M
Gautamnath Ramrit Pal to repay the amaunt mentioned in the notice besng Rs.
11.69.334/-{ Housing loan}And Rs, 418,142~ {Home Impovement Loan}as on
0112027 + intevest from 01/12/8021 + Legal & Other Expenses etc. within B0
days from the date of recelpt of the said nolca,

The barrowers having filed 1o repay the amound, notice &= hereby given Lo the
borrowers and the public m general that the undersigned has taken Symbolic
possession of the property described herein balow in exercise of powers confesred
an him under sub-saction (4) of section 13 of Act read with nule 8 of the Secunty
Iterest Erdorcament) Rules, 200¢ on this the 1stday ol Aprdl of the year 2032

Thia biosrrowar in partscular and the pubibc in general is hereby cautioned not to deal
waith tha proparty and any "L'ﬂ“”'lﬁ with the proparty wall be subpect to the charge of
Bank ol Baroda, Punalumbhariya Branch, lor an amouni of Rs. 11,68 3345
{ Housang loan} And Rs. 4,18, 142/ Home lmgovement Loan |as on 30012021 +
inderest rom 00122021 + Legol & Othar Expanses elc

The borrower's attention s ivited to provisions af sub-section (8] of section
13 of the Act, in respact of time available. to redeam the secured assets,

Al thit placa and parcel o immovabile Property Plot No. 38 sdmeasunng 1 #a38.06 hs
e 43.00 sq.mirs. alongwith Conatrucied Ground Foor + First Floor sdmessurng
aréa B6.00 sg.mitrs. of Asopalav How House togethier with undivided porpormate
sghare in Hoad & COP of undermenth Land comstructed onth N.A. the land bearng
Ravenue Survey Mo, 594 & 595, Block Mo, 545 of village: Keemre), Taluks: Kemes
Distrct; Surat in the mame of Mr. Jayesh Nathubhal Patol. Boundary sumoundsd

North:- Plot Mo. 43 Southc-Society Road Esst:- PlotNo. 39 West- Plot No 37

Diie: 01/04/2022
Place: Surmt

Authorized Officer
Bank of Barods, Surat

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S MEGHNA SHREE PETROCHEM PRIVATE LIMITED (IN CIRP)

V U

1.] Name of Corporate Debtor

M/S Meghna Shree Petrochem Private Limited

2. | Date of Incorporation Of Corporate Debtor| 22nd April, 2010

3. | Authority Under Which Corporate Debtor| RoC-Ahmedabad
Is Incorporated / Registered

4.|Corporate Identity No./Limited Liability
Identification No.of corporate debtor

CIN : U24100GJ2010PTC060370

5. Address of the Registered Office and 809, 8th Floor, Hemkoot Building Opp. Capital
Principal Office (if any) of Corporate Debtor] Commercial Centre, Ashram Road Ahmedabad
380009, Gujarat.

6. Insolvency commencement date in | 04th April, 2022 (Copy of the order was uploaded]
respect of Corporate Debtor on Website on 05th April, 2022)

7.| Estimated date of closure of insolvency | 01st October, 2022
resolution process

8.|Name and registration number of the| Name: Bhavi Shreyans Shah
Insolvency Professional acting as Interim| Reg. No. :
Resolution Professional IBBI/IPA-001/IP-P00915/2017-18/11521

9./Address and e-mail of the Interim Reg. Add. — C-201, Embassy Apartment, Nea:l
Resolution Professional, as registered with{ Ketav Petrol, Dr. V. S. Road, Ahmedabad, Gujara

the Board 380015

Email ID : ca.bhavishah@gmail.com

Reg.Add. - 9B Vardan Complex, Nr. Vimal House,
Lakhudi Circle, Navrangpura, Ahmedabad,
Gujarat 380014

Email ID : ipbhavishah@gmail.com

Address and e-mail to be used for
10. . X
correspondence with the Interim
Resolution Professional

Last date for submission of claims

—_

1 19th April, 2022

12|Classes of creditors, if any, under clause(b) Not Applicable
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

13| Names of Insolvency Professionals identified tq Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)

14, (@) Relevant Forms and (b)Details of | (a) link: https://ibbi.gov.inhome/downloads
authorized representatives are available:| (b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s Meghna Shree Petrochem Private
Limited (In CIRP) on 04th April, 2022.
The creditors of M/s Meghna Shree Petrochem Private Limited (In CIRP), are hereby called uponj
to submit their claims with proof on or before 19th April, 2022 to the interim resolution professional
atthe address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry|
No.13toactas authorised representative of the class [NOTAPPLICABLE] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
CA Bhavi Shreyans Shah

Interim Resolution Professional

Reg. No. : IBBI/IPA-001/IP-P00915/2017-18/11521

Date: 07th April, 2022
Place : Ahmedabad
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Extends the last date of submission of application far tha positions of
Depuly Managing Director (Lending and Project Finance),
Deputy Managing Director (Chief Financial Officer) &
Deputy Managing Director (Chief Risk Oificer)

Banks Board Bureau

An Autoniviois Hody of Ciovensmest ol lndes

of
Hational Bank for Financing Infrastructure and Development

With referance o Bureaw's padier advartisermant daled March 22, 2022, inviling applications
for the aforementioned three positions of DMD in MaBAD, it is nformead that the Bwrean
extends the last date of submission of appications up to 5:00 pm on 22-Apr-2022.

Furthar, it is clarified hal, the Gost Accouwnlanis are also eligible to apply far the said
positions. Qther efgibiBty criteria, ferms and condfions as per owr earhar advertisements will
ramain the same

For detailed eligibdity tarms and comditians for ach af the DMD pesilion, pleasa sae the
advertisement on hitpshanksboardburaay.arg.in’ ender tha “Vacancies and

Advertisement No. 53/2022
Government of India

Public Enterprises Selection Board
invites applications for the post of

Chairman and Managing Director
N
Cotton Corporation of India Limited (CCl)
Last date of receipt of applications in
PESB is by 1500 hours on
09th June, 2022
For details login to web site
http://www.pesb.gov.in
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¢>ef| [ ELECTRONICA FINANCE LIMITED

- | Audumbar, 1017, Erandwane, Or Ketkar Road, Puse 411004, Maharashira, lndia

(A5 par Appendix 1V read with rusa 807} of the Security Inferest Enforcemient Rules, 2002)
Loan Account Mos. 132-1005871-2020-58-1
Whereas the Authorized officer of M/s Electronica Finance Limited, a Housing

Finance: Bank Gompany under the Mational Housing Bank Act. under the
provision of the Securitization and Reconstruction of Financial Assets and
Enforcemant of Sacurity Interest Act, 2002 (54 Of 2002) (hereinafter referred to
as "SARFAESI Act, 20027) having its Registered Office at Audumber, Plot No
10111, Dr. Ketkar Road, Opp. To Paranjape Bullder Office, Erandwane, Pune-
411004 (hereinafter referred 1o as “EFL™) and in exercise of the powers
conferred under Saction 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Kule, 2002 issued a Demand Notice dated 28-DEC-2021 calling
upon:1. Harshad Pratapbhai Prajapati & 2. Sarikaben Himmatbhai
Prajapati, Both Add 1 : Plot No.52, 53 Shiv Nagar Opp Piyush Point, Pandesara
surat, Gujrat-394221, Both Add 2 : Plot No.158, Admeasuring 1586 Sq. M1
Shrea Janki Paint India on The Plot Nos. 5620 Admeasuring 1225 Sq. Mtr, and
Plot Nos. 319 Admeasuring 1225 Sq. Mt. Sachin Industrial Estate GIDC,
Revenue Survey Mo 346 of Moje Village Sachin, Taluka Choryasi, District Surat
to repay tha amount mentioned inthe notice being Rs. 22,596,660/ (Rs. Twenty-
Two Lakhs Fifty-Six Thowsand Six Hundred Sixty Only) along with interest as
on 1412/2021 within 60 days from the date of receipt of the said notica vide
Loan Number (132-1005871-2020-58-1).

"The borrower/Guarantor having failed to repay the amount, notice is hereby
given to the borrower and the public in general that the undersigned has taken
possession of the property described hereim below in exercise of powers
confarrad on him ender sub-section (4) of Section 13 of Act read with Rule & of
the Security Interast {Enforcerment) Rules, 2002 onthis the 2nd day of April, 2022,
The borrower in particular and the public in general is hereby cautionad not to
deal with the property and any dealings with the property will be subjact to the
charge of "EFL” for an amount of Rs.22 56, 660/- (Rs. Twenty-Two Lakhs
Fifty-8ix Thousand Six Hundred Sixly Only) and interast other charges
thereon 14/12/2021.

The attention of the Borrower is invited 1o provisions of sub-section (8) of
saction 13 of the Act, in respect of time available, toredeem the secured asset.

DESCRIPTION OF IMMOVABLE PROPERTIES 1S AS UNDER:-

PROPERTY MD.1 : All that piece and parcelof the property being at Plot. Mo 158
Admeasuring 15386.3g. Mt Shree Janki Point India on the Plot Mos.5620
Admeasuring 1225 Sg.mir, And Plot Mos 319 Admeasuring 1225 Sg.mi. Sachin
Industrial Estate Gide, Revenue Survey MNo.346 of Moje Villege Sachin, Taluka
Chorysl, District Surat. Surronnded by Boundaries @ East ; OTS, West © Passage.
North: Hall No_ 157, South : Hall No.158. sd/- Authorised Officer

Date: 02.04.2022, Place : Surat For Electronica Finance Limited

POSSESSION NOTICE

FORM A
PUEBLIC AMNOUNCEMENT
{Under Regulation & of the Insolvency and Bankrupley Board of India
{Inschvency Resoluticn Process for Corporate Parsons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MAP REFOILS INDIA LIMITED

RELEVANT PARTICULARS
1. | of corpa [MAP REFOILS INDIA LIMITED
2. | Dele of incorparation of corporate debloe | 012015
K]

Mamia of corparata dabior

|Registrar of Companies, Ahmedabad, Inda,
{undar the Comparies Act, 2013
U151 22GR M SRPLCIE 1840

| Buthority under which corparate debior
| is incorporated | registarad ]
4, | Corporate kentity Mo, Limited Liabdiby
Identification Mo, of comporate deltar .
5, | Address of the registered office and Budasan Kaol Mahesana Gujarat 36715
| principal office (f any) of corparate dedtar |
0. | Msovency commancaman dale in
| respect of corparate dablor
7. | Eslimalsd daba of closura ol insalvancy
_ | resalufion process — | I
8. | Mame end registrafion number of the { CA Dhaval Jitandrakumar Mistry
irsalvency professional acting as infarim | Reg. Mo,
| resalution prafessional |IBEIPA-OD1P-P-01853720 19-202 001 2848
9, | Addrags snd e-mail of tha interim Address: 8 B, Vardan Tower, Mear Lakhud
resalution professional, 35 regsiered Cindle, Masranmoura, Ahrmed ghad-380014
| with the Board |Ernal K: cadnavalmistryyahos.com
10 | Address and e-mail 1o be wsed for Adcress: Ag mentioned in Sr. Mo, 09
correspondence wilh the interin Ernad b: cirp mapredoil sgomad.com
| mesalubion professional |
1. | Lazt dale for submission of claims [ 21-04-2023
12 | Clazzas of crediors, if any, under dause | Mot Spplcable
ik} of subsaction (§4]) of saction 21,
ascertained by the interim resclution
prafessional
13 | Mames of Insolvency Professionats
identified o act as Autharsad
Regpresantative of creditars i a class
| {Theee names for each class) _ _ -
14. | ia) Redevanl Forms and [ [a] wisred Il o | e SUnResoiUlon.in
i) Detaals of suthorized ropresenialas | (D) Not Spphcabie
| Aeaakablest | ~ .
Hedica & harsfy given that the Mafioral Company Law Triburel, Ahmedabad Bench has ordared the
cammencement of a corporate insakvency resolution process of the Map Refoils India Limited on 04-04-
2022 | Ordes uptoaded on NCLT webshe on 05-04-2022)
Th creditars of Mag Refeils Indsy Limilid are henely calbed upon b subemi B daims with peaal an o
befora 21-04-2022 tothe interm resclution professional af the address meniioned against endy Mo, 10
The financial credilors shall submit Shair claims with proof by elecionic means anly, A1 ather credilors may
gubimit e claimssith proofin pamson, by pastor oy alsdronic means.
& Ninancead aredilor bedonging Ioa class, as lsted agnsl Te ealry Mo, 12, skl indicale ils choice o
authorised represanta®ye fom among the thres insabmency professonals listed agarst antny Mo 13 toac
a5 Authorised represantativa of fa class [MA] in Fom CA.
Submission of falzeormisleading proofs of dalm shall atract panahies
CA Dhaval Jitendrakuemar Mistry
ritznm Resolution Professionsl
Fag, Mo IBBIPA-IANE-P-01853201 5920501 2545

[E04-2027 (Order uploaded on
| NCLT websile on 05-04-2022)
0i-10-2022

| Not Applcable

Cale: O7-(4-2023
Flace: Aqhmedabad
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Branch Office: 49, Udyog Vihar Phase 4,

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

INSPECTION DATE AND TIME: 20.04.2022 from 9:00 am - 6:00 pm
LAST DATE AND TIME OF SUBMISSION OF EMD AND DOCUMENTS: 06.05.2022 upto 05:00 pm
Sale of immovable property mortgaged under Securitization and Reconstruction of Financial assets and
Enforcement of Security Interest (SARFAESI) Act, 2002 (No. 54 of 2002)
Whereas, the duthonzed Oficer of ART Housing Finance (India) Limibed had taken poassession of thi fellowing property purguant o the rotice ssued under Sec 130200f the
Seturitization and Resonstrection of Fmanca Assets and Enfarcement of Secunly mlenest (SARFAESE Act, 2002 in B loan accourts Deaing no, LNAMDO1418 -
190004898 and LNAMDODIT1T-18000Z8 1 Twith & righl ta sell the samea on “AS ISWHERE S BASIS AND AS |5 WHAT IS BASIS™ for reafizafion al Company's duas. The sala
will bedona bry the undersignad threugha-aucion platfomn prowidad at the wabsile: hittps=lwww. bankeauctions.com

DESCRIPTION OF IMMOVABLE PROPERTIES

ART HOUSING FINANCE (INDIA) LIMITED

Regd. Office: 107, First Floor, Best Sky Tower, Netaji Subhash Place, Pitampura, Mew Delhi - 10034

Gurugram, Haryana -122015

The -Aaiction s being held on "AS IS WHERE 15" and "AS IS WHAT IS BASIS™,

Name of the Deseription af Demand Authorized Earnast Money Reserve Date and Time
Loan Account Immaovahla Notice Date Officer's Deposit (Further Price of Auction
Holders Property Details referred as
Dutstanding “EMD”) EMD
Amount Submission Bid Increase
(Secured debt) Account Details Amount
a) SANTOSH SHIL | All that part and parcel | Demand Notice Reserve Price: |  09.05.2022
(Borrower) of the property being |  105.07.2021 Rs. 22.00,000-| 440
Flat No, E/207, Second i i s B am
Floor, Akshardham Rs. r. Samay ame: 2
B} SHIL AMITA Heights, Sardar Patel | 23,17,536.60/- |  Kochhar, | ARTHOUSING | Rs.2.20,000/- |  02:00 pm
SANTOSH Ring Road, Vastral, as on FINANGE {INDIA) gid (With unlimited
{L0-Baruwer) Mook, 15.03.2022 | Mabile No. LIMITED Increass | 2410 extension
u " i p
Adﬁeawring o l::;:ﬁg!: 9971804797 |  Bank Name: prisrystes clause in case
5a., Mirs., anchusive) HDFC BANK LTD.| Rs.10,000/- | ©f Bidin last
EAml ok Accouni No I:IETE mm:;e;
a) HAMENDRAB | All Part and Parcel of | Demand Notige | S2May.kochhar itaarce] Hessrve Price: | T o,
RAVAL Property Being Flat | D6.0a.2021 | @arthic.com | S0200043385N o o o ogys | 1 reauired)
ALIAS RAVAL No. B/402 on 4" Floos, IFSC Code:
HAMENDRA AdmeasuringSuper Rs. 18.20,979/- HOFCODD0273 EMH_:
(Borrower) Built Up Area 115 8q. as on Rs. B7 500/-
¥ds., in scheme 07.03.2022 Branch Name: _
b) DIPA HAMENDRA |known as Shreenath |  (interest + VASANT KUNJ, Bid
RAVAL Apartment, Scheme expenses NEW DELHI Increase
(Co-Borrower) Constructed Situated exclusive) Amount: :
Lying on land bearing Rs.10,000/-
Survey No. 216 Palki
of Mouje Maflipurod
Taluka Dhofka,
District Ahmedabad,
Gujarat 382225
TERMS & CONDITIONS:

b

e

o

n

i E
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1.

11.

Speacial Instructions:

Bidding in the last mement should be awkded in the bidders own interest as nesher the ART Housing Finance [ Indsa) Limied nor Service provider wil be responsible far any
lepsedailura {Internat feilureipower failure ab ). in arder iooward-off such contingend sibuations bidders ere reguestad io make sl neceszary sangements ! aliernatieas such
as poivar supply back-up alc, o that they are able to circumvent such situation end ara able fo participata in the suction successfully.

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Tha bormower | co-bormowars gre haraby notified o pay the sum sz mentioned above along with upto deta inlerest and encileny expanses bafone the dale of e-Auction, aikng
which lha property will be auctioned ! sold and balanca dues., if any, will b recowvarad with intanesi and cost
Date : 07.04.2022

Place : AHEMDABAD, GUJARAT

1. Tathe best of knowledge and infarmation of the Authorised Cficar, fere & no encumbrance on any property. However, the infending bidders should meke thair awm

ndependent inguiries raganding the ancumbrances. lile of property put on awction and diaims /! ghts ! duas / efacling the proparty. pricr t submitting their bid. The
a-Auction advertisement doas nat constitule and will not ba deemed o constibule any commitment ar any rapresantalionof tha bank. The property is being sold wilh all tha
auisling and futune encumbrances whalbar knaen or urknown o He bank, TheAshorised Qfficen’ Secunad Cradilor shall nol be responsila in any way forany thied party
camarsighlsl dus

It shall e the responsinikty of the bidders to inspect and satisfy themselves abou the assat and specification bedare submitting the bid. The inspecton of property put on
awchon will ke permitted to interasted bidders on 20.04. 2022 from S:00 am &:00 pm.

Trr mberestiod biddars shall subamil thesr EMD Srouwgh Web Paral: hitps: v bankeauctions.com (e user 10 & Passward can be obtained fnea al casl by regeianng
name with hiips:eww bankeauctions.comjthrough Login 108 Passward, The EMD shall be pavable through REFT/RTGS in the acoount menlioned absve

After Ragistration (Ona Time) by the bidder in the Web Poral. tha intending biddar! purchaser is reguired o get the copias afthe following documenis uploaded in the Web
Pertal before the Lasi Diaba & Time aof submission of the Bid Documands viz. i) Copy of tha MEFT/RTGS Chalan ar Demand Oraft ¥ Cogy of PAN Card: i) Proaf of
Ientification’ Addrass Proof (KYC) vz sal-attested copy of Vodar 1D Card! Driving Licensed Passpart efc.; without which the Bid is liable fo ba rejectad. UPLOADING
SCANNED COFY UF ANNEXLIRE-H & 0l (zan be downioadad from the Web Partal: kiips/taww bankaaucliors com) AFTER DULY FILLED UP & SIGKING 1S ALSD
BEQINBED. Th irderested bidders wha requing sssislance m credtng Logn 10D & Passwerd, uploading dala, submiting Bid Documents, Traning Demanstraton on
Online Infer-3e Bidding ez, may comact ks C1 India Pyl Lid, Ldyog Vikar, Phase-ll, Guif Petrocherm l:luilﬂn"%. Buikding Mo, 301, Gurgaon, Harvana, P 122075,
E-mal B ; supportEharseauctions cam, Suppar Helpling Numbers ; 124-4 3020002120023, TR0 8811384 1 1257 1126, Sales Enquines ;. Vined Chawhan Email ;
dalhi@cdindia.com Conbact No: #8414 S813857931 and for any property related query may contact Authorized Officer: Mr, Samay Kochner, Mobila Mo, 29718047497
Email ld- samay kachhar@arthiz.com curineg the working haurs from Mondsy io Saturday.

The inleresiad bidder has b submel Ibeir Bid Documants [EMD (nod bakow thie Resarve Price) and reguinsd documents (menianed in Poinl Mo.3)) oar befana,
0605 2022upls 05:00 pe and after gaing trough the Registering Process |One lime) and penerating User 1D & Password of their own, shall be efigible fof participating
thie e-Auiction Process, subject to due venfication {of the documents) and/ or approvia of the Autharized Orfficer

Curing the Online Inder-s2 Bidding, Bidder can improve their Bid Ameunt as per the ‘Bid Increase &mount’ {menfoned sbowa) or ils muphs and in case bid is placed dunng
this last & minutas of the diasing fime of tha e-Auctian, tha deosing me will automatically gat axtendied for & minules {each lime Gl the closune of e-Auction pracess),
atharaise, ¥l astomalically ged chased. The baddes wha submils tha highast bid amaunl (ol befiow the Resanda Prica) on the clesuns of the e-fuclion Process shall ba
dectared a5 a Sucoesshul Bidder by Ihe Autherized Officen Secunsd Cradbor, after nequined verificalion

The Earmest Mpney Deposit (EMO) of the sucpesshd bidder shall be retaned towards pan sale consideration and the EMD afunsucsessiul hiddars shal be rafunded. The
Esrnest Menay Depaosit shall not baar any interest. The successful bidder shall hawe bo deposit 25% ofthe sale price, adusting the EMD already paid, within 24 hours ofthe
acceplanca of Bid price by the Authonized Officer and tha batance T5% of tha sale price on or bafore 15th day of sale or within such extanded pericd a5 agreed upon in
wriling by and solaly at the discrefian of the Authorizad Oficer, In casa of dafaull in paymant by the succasshd bidder, the amount already depositad by the offar shall ba
Sarbha fa be Sorfeibed and proparty shall be pud b re-aiaciion and tha defaulling borower shall havsa na caim! ight in respact af prapady amount

The prospactive quakfed bidders may avall anline training on e-Auction from ks, C1 India B, Lid. peicr o the dale of e-Auction. Meither the Authorsed Cffican’ Bank noe
Wiz C1 Incka Pyi. Lid. shal be Sable for any intemeat Nebwork proglam and the inberegied bidders ip 2nsurea that thay ane technically well equipped far paricipating in the e-
Auction evand,

T purchases shal baar the applicable slamp duliss’ acdilicnal stamp duly! Transfer charges, fae edg. and alsa all the stalfony! non-staldory dues, laxes, rabas,
assessmen] changes, Tees ele, owing bo anybedy

The Authorizad Oficer i not bound to aceepd the highest ofiar and the Autharsed Oficer has the ahsoluie nght to accept or regect any or all offar(s] ar adjoumy postponal
cancal tha e-Auctionwithout &ssigning any reason thereaf,

Thi brithchers arg achvesed 4 go ihrough e delalsd Tems & Condibans of e-Auction available on the Web Paral af KUs. G India Pyl L., Al Sveeas bankiauchion s, com
bedore suibirtting e Bds an laking pan i e g=-Aucian

The pubkcation & subject o tha farce major clauss.

Aurthorised Officer
ART Housing Finance (India) Limited

Ahmedabad
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AUCTION OF STATE GOVERNMENT SECURITIES
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“Teaneco™ FEDERAL-MOGUL ANAND BEARINGS INDIA LIMITED
CIN: U291 FIHR2006PLLO4I262
Ragd Office: 107 Floar, Paras Twin Towers, Tower- B, Sector-84,
Golf Course Road, Gurugram-122000, Tel.: +91 124 4784530, Fan: +01 124 4292840,
E-mait: abh com
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The Extra O Masting {EGM) of the Company will be held
on Monday, 2nd May, 2022 at 10:00 AM at the Regestered Offica of the
Company at 10M Floos. Pares Twin Towers, Tower-B, Sactor-54, Golf
Course Road, Gurugram-122002, to iransact the businesses mentioned
in the EGM Notice dated 31st March 2022 The Notice of the Exira
Ordinary General Meeling and nsiructions for remote e-voling
slongwith Attendance siip and Proxy form has boen sent through
electronic mode §0 all members whose email ids are registerad with the
Company/ Depository Participani(s)
s por section 108 ofthe Companies Adt, 2013, read wh Rule 20l the
) Rules 2014 as amendad
C. Rules,
2015, the Company is praviding facility for vaiing by elecironic means
and the businesses set oul in Notice of the Extra OrdinaryGeneral
Maeting, may be ransacted threugh such voling. The facility of castng
the votes by the membars using an electronic voting system from place
er than Extra Ordinary General Meeting (“remote @ voting”) will be
provided by Mis. KFin Technologies Limaed (KFINTECH)
The details pursuant to the provisions of the Companies Act, 2013 and
Rute 20 of the said Rules as amended, are given hareunder
a The Special business as set out in tha Notics of the Extra Ordinary
Ganeral Mesting may be ransacted through elsctronic vol
The remate E-Voting shall begin on Friday, 29th April, 2022 at 09 00
am, and end on Sunday, 1st May, 2022 at 05.00 p.m.The remote
E-voting shall not ba aliowed beyond 05.00 p.m. on Sunday, 1stMay
2022
The cut-off date for determining the u\vg»bmy m wvole by electronic
means or at the EGM s Tuasday, 26th April, 20
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ibdity terms: and conditions for each of the DMD position, please ses the|
acvertisement on hifps:/banksboanddureay.0rg.in/ under the “Vacancles and
Recomma ndations” 1a0 oron hitps: /s, sidol i

Advertisement No, 53/2022
Government of India
Public Enterprises Selection Board
invites applications for the post of
Chairman and Managing Director

n
Cotton Corporation of India Limited (CCI)
Last date of receipt of applications in
PESB is by 1500 hours on
09th June, 2022
For details login to web site
http://www.pesb.gov.in
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This Advertisnment s bein issusc by Navigant Corporala Advisors Limited, on besal of M, Gapal Zanwar (Accuirer-1). W, Kiran
and Mr. Mayur Shrikant Zarwar (Acqiaeer-3) purseant fn reguéation 18(7) of fhe Secuntes and
E.m.ng- Board of India ;Suizlnmu Acquisition of Shares and Takeovers) Regulaticrs, zuu &5 amended ["SEBI (SAST),

a

Members: in
tha register of benaficial owners maintained by lhlﬁaunymnel as
‘on ihe cul-ofl date only shal be eniilled to avail ihe facilty of remote
@-vofing or voting at the Exira CrdinaryGeneral Meeting through
ballot paper.

The member wha have acquirod shares and become mermbers of
the Company after dispatch of Notice and holding shares on the cut-
off date Le. Tuesday, 261h Apel, 2022 may obtain LOGIN ID and
PASSWORD by sending a request at evoling@ifintech com or call
on 1ol free no. 18003454001 However, if youare alteady registsrad
with KFin Technologies Limited (KFINTECH) for remate s-voling
then members may use your existing user ID and password for
asting your vate through remoto.

The tacisty for voting Svrough balkot shall be made availabie at the
Extra OrdinaryGeneral Meeti the members. stending the
maeting wha have not cast their vole through remote e-voting shall

rightat

Natice of e Exira Ordinary Gonaral Mesting is available on th
website of KFin Technologies Limited (KFINTECH) le.

)

www.l LEQm,

In case of any queries, you may refer the Frequently Asked

Questians (FACs} for Members and remote e-voting user manual for

Viembers valitie i the dowrioads seclon of s wﬂnn
a@nfinte

=

or wite an e-mail 1o evol

!J rd.risi@kfintech,
The members may parlicipate in e general mesting even
exercising histher right 1o vote through remote e-voting but shall not
e alkownd 10 vole aGaIN in the meeting.
For Federal-Mogul Anus:i Bearings India Limited
-

Place: Gurugram
Dated: 31st March, 2022

(Manish Chadha)
Director

MEWAT ZINC LIMITED
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There has been no compeiias tid o this Offer.
Tha complstion of dispatch of The Latier of Ofier [*LOF”) to alltha Public Snarenoloers of Targst Company was complsted an 02
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W, sebl,go.n and alsa an e wetsile of Wenags o the Offr, and

was Aprl 2022

Eigale s

=

he Offer
Ofaras porthe procedurn aiceg with ofar dataik.
Intes of Regulaon 16(1)of he SEBI (SAST) Regulators. he Draf LeﬂtfolGﬂB e been submitied o SEB! on 17" February

‘end iener Shares in the Open

wgoun sl ubadl

SEBIvide its Lomer

0.
o SEBVHOICFDDCRPIOW!

4 Wach,

wapn A2 wad

ol 3

Veas Y

ol , B4l u

rhaat, eflel: A

14 oo Rosdl md

st el a2 i A T el B : Aol M WA S
L e sl masz
A Fhcuset 434l s wile watsiu dusd Damen qied gy, !v.u-.t- (Fian vim ana -

e g e e sy sary, dee,
v pleu uﬂll Ay oiwd sl m\

sl usted s seal

yor) Al Ber Adsugon

“osrild wodell slsed] alswe 1ol da son (o] Waqidal mgeais
ke Mesald swaar wd ww s ae o] wua deasd sud &°

[Fuesssd couse oust el Qe - 8] ad - 10ve daasw vund Lo onwa dloll.
s sl hat wom, o o 2t o nes w3 wd 4 e
55w gl Biiee 4, 011 L1100
-5 Y, 20000 B-97-16 a0 S8 YA DUl B

ot bl

A s aai Fase dxa W

e widl adl w0 wn -l Wl a3 -ez - vescw AlA wd R
(ﬂ-u A

i owen-aean

&l 5l tn el A1 v B £ ] 28sm, Wl S, O ¢ sabmani) . Any ather material changes fram the date of PA: NI
wdeim, ohd: aldld w 8. Schedula of Activilies:
wilinid) ACTVITY Original [Original Day] Revised [Revised Da
dis vy el Date Date
Publc Announcement 07022022] Monday 07022022 Monday
r= = y— Publcation of Dotaded Public Statomeet in newspagars vzoez| Monssy |MALXE3) osday
j‘ i i, Wi 4108, z;_:nl A, Subnissicr1of Duished PLblc Stetornert 0 BSE, CSE Tanpe Compary 8 SEBI | 14.072022]  Mondsy | 14022022 | Mondsy
M l-n'h HMEAUE-341
sloone lua!w\. Lasi date of fling ciat leter of oflar wen SEBI 2022022] Mondsy |17022022] Thumday
E-mad ganahmigbankomarods. Uasi date for a Garpatng offer 18032022 Tossday |0RN03.2022| Tomscay
Receipt of comrents from SEBI on drat ker of afler 15032022] Tossday |M03.2022] Thursday
sl e 80t AT (easet 73 Weriied ol 7.032022] Tharsday | 500,022 | _Friday
iy e 3w A8 48 su2 i ARRAN & s A dent s Resgsnia W04 it o 2w e 0 ot WORIY ZON Fedey 10404203 Monday
vl miuPaan WAL s VRlAA wile DsallA weaz (Aws) slse, 1002 Los! dat for revising the e Price 31032022] Thursday |0700.2022| Thursday
amt g 1 3(2) 269 Wl mr il usdFA veedre (Seoldiee) Faml 2oz Gormments ffom Gommatis of Independbr Direciors of Target Company | 30 03,2022 Wednesdey | 06.04.2022 | Wedresdsy
il dadl (3 3 Wdald difiv eu-eu-2ea1 -\ v [-s AR wdl s mw'uﬂ&mue:lanveeelunm offer. staus of statstory | 31.032022] Thorsday |0708.2022| Thurs
mdquﬂammanmdiwu :ruwmn ) e ad
) b egsliche =y all GHGE Ml and  TargeL Company
Mi-\\ﬂnmmun-|wa = 254 gL, 8, 20020 (ol uin ane o e O —
. Nent cllen o) oz A2 wodell 1o Raaell wise won v el Openireg of the Offer 01042022] Feday |0B08.2022] Friday
w2 AW s dell Dateaf Ciosure of he Offer 18042022] Mondsy |25042022) Monday
s “s.élndrn dull 755 w2 seami R o], win sasdd w3 niz Payment of cansideration for the acared sharas. 02.052022] Monday | 1005.2022] Teesday
vl susll ARn suvari sud 8 3 44 2l sru? alige slisda 44 vada = - - y
Fasad 4 nez sund s va(v)al weuds R il dwa Ra 4. Fr it Wil B vy arcabit S o Bl st o
dom Wl Heudll w ol ou-ou-torten dv surd dundl dida & “Identified Diste is cnly for Listier of Offer waukd be |

G

-l A 014t

srar wadl

senL. All owners {regrsiares or sevegitared) of oquity stares of e Targel Compary (ecept the Acguirers and Sellers] are algicla 1o
partcigae i the Offer any e befone the closure of fe Offer.
used in s asnouncement, but hot defived, snall nave the same meanng assignedthe in the PA. DPS and LOF

Navigant
NAVIGANT CORPORATE ADVISORS LIMITED
423, AWing, Bonanza, Sahar Plaza Compiax,J B Nagar.
‘Andheri Kurla Road. Andheri (East). Mumbai-400-059.
Tel No, +01 22 4120 4837 / 4973 5078

?‘:\a oA i 2hee, WA AS, Ond : sestay Emall id:
wnllinsdl Place Mumbai
s vy wils Date: 06.04. 2022

m Website:
SEBI Registration No: INMO000 12243
Contact person: Mr. Sarthak Viani




